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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 50/2024 WZ
EARLIER OA NO. 89/2024 PB

PETITIONER: Suo Moto Sand Mafia builds, roads, to
reverbed officials, unearth, it appearing
in the Times of India dated 03.01.2024

VERSUS

ESPONDENT: Maharashtra Pollution Control Board &
’ Others

PRELIMINARY SUBMISSIONS FOR AND ON BEHALF
OF RESPONDENT NO. 3

3 AR } ;
‘é;%;‘?{ spur (WS / Respondent 3 hereinabove named most respectfully
nafiuld : o
G\* / ‘{(H::z:'"/
NN r oF w7/ submits as under:
N @ L
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1) The aforesaid proceedings came to be registered as
Suo Moto proceedings on the basis of a news item
titled “Sand Mafia builds, roads, to reverbed
officials, unearth, it appearing in the Times of India
dated 03.01.2024.

2) In the respectful submission of the Respondent 3,

perusal of the news item would reveal to this



Hon’ble Tribunal that, the news item published itself
demonstrates that the Revenue Department under
Additional Collector was inspecting the sand bed of
the Parlakota river under the Bhamragarh Bridge.
The news item published further reveals that the
sand mafia of the Bamragarh Taluka are rampantly
exploiting the beds of 3 major rivers mentioned
' therein.

In the respectful submission of the Respondent 3, the
alleged construction of the road pertains to the very
jurisdiction of the Revenue Authority i.e. the
Respondent 4 in the present matter. As per the
information and knowledge gathered by the
Respondent 3, the alleged construction of road
seems to be on the forest land which is under the
jurisdiction of the Respondent 2 in the present
matter. The alleged construction of road and

excavation of the sand by the sand mafia is beyond
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the jurisdiction and realms of the present
Respondent 3.

Be that as it may, however, after receipt of the Notice
from this Hon’ble Tribunal, the Respondent 3
personally enquired from the office of the
Respondent 4, the information which was received
disclosed that, on 13.03.2024, the Talathi of
Bhamragarh has lodged a First Information Report,
with Bhamragarh Police Station and Crime bearing
No. 14/2024, under Section 379 of Indian Penal Code
came to be registered against the unknown person
for theft of sand approximately costing Rupees
75,000=00 and the investigation is in progress. The
further information received by the Respondent 3
discloses that on 29.12.2023 a Panchanama was
prepared by the Talathi of Bhamragarh. Vide letter
dated 30.12.2023, the Tahsildar, Bhamragarh also
informed the Forest Officer, Bhamragarh range

requesting the Authority to investigate and take
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necessary action as regards the illegal excavation of
the sand by constructing the illegal road. Annexed
hereto marked ANNEXURE R3A is a copy of letter
dated 30.12.2023 issued by the Tahsildar,
Bhamragarh to the Forest Officer, Bhamragarh

range.

- As is informed to the Respondent 3, the Additional

:‘Collector, Aheri vide letter dated 05.01.2024 has

already taken appropriate steps with respect to the
illegal excavation of sand by the sand mafia. On the
oral request of the Respondent 3, the photocopy of
the letter dated 05.01.2024 mentioned supra was
also made available and with a view to demonstrate
that, the Authorities under whose Jurisdiction the
area of illegal excavation of sand falls has already
initiated necessary action. Annexed hereto marked
ANNEXURE R3B is a copy of letter dated 05.01.2024
issued by Additional Collector, Aheri to the

Tahsildar, Bhamragarh and others.
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6) Inview of the facts narrated supra, it would reveal to
this Hon’ble Tribunal that, the Authority under
whose Jurisdiction the illegal excavation of sand falls
has already taken necessary and appropriate steps
and the Respondent No. 3 is no way connected with

the alleged illegal excavation of sand.

PUNE .
/
DATE: 19.08.2024 /b RESPONDENT 3

i V P. N. Patil

Superintending Engineer
U / Chandrapur Irrigation Project Circle
J

Chandrapur

COUNSEL FOR RESPONDENT 3
(UDAY A. GOSAVI)

SOLEMN AFFIRMATION
I, Padmakar s/o Nanabhau Patil, aged 52 Years,
Occupation: Service, Resident of C/o. Chandrapur
Irrigation Project Circle, Complex Area, Chandrapur
Road, Chandrapur, do hereby take oath and state on
solemn affirmation that I am the Superintending Engineer,

Chandrapur Irrigation Project Circle, Chandrapur and
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duly authorized by the Respondent 3 vide letter dated
05.03.2024 to sign and verify and submit all the necessary
reply and/or submissions in the present matter before this
Hon’ble Tribunal. I say and submit that I am aware of the
facts and circumstances of the above case, the contents of
paragraph 1 to 6 of the present reply are drafted by our
counsel as per my instructions and on the basis of
documents supplied by my office are found to be true and
correct by me as per personal knowledge, information,
belief and the knowledge gathered by me from the
records maintained by my office. Hence, verified, signed

)
and affirmed on this 16 day of August, 2024 at

Chandrapur. .
9 =

I know and identify DEPONENT
e deponent P. N. Patil

Sugerintending Engineer
Chandrapur Irrigation Project Girgle

Chandrapur
Advocate
- |6 |08 2029
*WufT Derore me on mis gav v
v Shn N
3/0,W/oDi/n 1\0CLnA e lastd g Cbh/
e T A"
RG-S 4 L33
~no is personally known i me § io has bees
dentified by Shri__£ e [, = I\ , i

avocate

NOTHQY ’(;ovt of India®
~a, N 5489/08 Changrapuriv
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BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 50/2024 WZ
EARLIER OA NO. 8972024 PB

PETITIONER: Suo Moto Sand Mafia builds, roads, to

reverbed officials, unearth, it appearing
in the Times of India dated 03.01.2024

VERSUS
RESPONDENT: Maharashtra Pollution Control Board &
Others
LIST OF ANNEXURE
Sr. No. Particulars Date Page
ANNEXURE R3A

Copy of letter issued by the | 30.12.2023
Tahsildar, Bhamragarh to
the Forest Officer,
Bhamragarh range.

ANNEXURE R3B
Copy of letter issued by | 05.01.2024
Additional Collector, Aheri
to the Tahsildat;
Bhamragarh and others.
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DATE:19.03.2024 COUNSEL FOR RESPONDENT 3
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